
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
NORTH-EAST DISTRICT, K.ARKARDOOMA COURTS, DELHI

ORDER

In i ,, : r: i: ii modi fication of this office earlier order no. 6518-6532/Power/Judl./N-E/KKD/Delhi/2022
date !' November, 2022. the following Judicial Officers are authorized to hear and dispose of
bail; sent apjiiiatuons pertaining to all the Police Station/Investigation Agencies of Police Districts of
\011 i, !·:.1st Uist rict. Delhi 'as mentioned against their respective names, in accordance with law for the
mrn 1111 utDecember, 2022 w.e.f, 01/12/2022 to 24/12/2022 :-

Sr. Name of the Police Stations & 1" Link Judicial 2nd Link Judicial
No Judicial Officer Investigating Agencies Officer Officer

(North-East District)
j i1. Pawan Iumr Police Stations : New Sh. Pankaj Arora, Sh. Manoj Kumar,

:\'l:ttto, pi. ·Judge Usmanpur, Khajuri Khas & ASJ-04 ASJ-01
(8DPS)/NE Bhajanpura ."-, (POCSO)/NE

'.2. Sl:. Martn; Kumar Police Stations :,, Ms. Charu Gupta, Ms. Savitri,
.\J-01 (POCSO)/NE Seclampur & Gokalpuri ASJ (SC-POCS.Ql_ ASJ-02/NE

'·\ $.41 Pulasya All the bail applications Ms. Savitri, Sh. Pawan Kumar
nachala. A5 pertaining to Riots of North- ASJ-02/NE Matto, Sp!. Judge
/ NE East District. KKD Courts, (NDPS)/NE

Delhi
-l. M-.. Savitui. Investigating Agencies : CBI, Sh. Pulastya Sh. Pankaj Arora,

A5J-02/NE Crime Branch, IPR/EOW,CAW Pramacha!a, ASJ- ASJ-04
Cell. Special Cell & Special 03/NE
Task Force, Dayalpur

:-i MI-. Char« Gupta. Shastri Park, Shastri Park Sh. Manoj Kumar, Sh. Pulastya
,<,_-,_ J {SC I OCSO) Metro Station, ASJ-01 (POCSO)/NE Pramachala, ASJ-

03/NE
b. Si«. Pankaj Arora, Sonia Vihar & Cyber Police Sh. Pawan Kumar Ms. Chant Gupta,

;\'-;,J-04 Station, Karawal Nagar Matto, Spl. Judge ASJ (SC-POCSO)
(NDPS)/NE

i. all tun bail applications in which sessions court trial Is pending shall be heard by the concerned
coun only and applications shall be llled directly to the concerned court. All the communication in
suci: ,1pplicatio11s shall be done by the court concerned.

i
(RAMESH KUMAR-I)

Dated : 3 .0 N O V 2022
I

Principal District & Sessions Judge. '?;r.::;/ t[-
North-East District,
Karkardooma Courts, Delhi.

73 5,- } 1/(,
No. o /Power/Judl./N-E/KKD/Delhi/2022

Copy forwarded for information and necessary action to :-

tc legistrau General. Ion'ble High Court of Delhi, New Delhi.
'.2 !'lit· l'ri11cip.i1 l>istrict & Sessions Judge (HQs). Tis I-lazari Courts, Delhi.
3. i the Judicial Officers posted at North-East District, Karkardooma Courts, Delhi.
I. Ti Administrative Otficer (J). Aclminlstratlon Branch, Bail/Filing Section

\,,rt I I I::ast District. 1-i.arkardooma Courts, Delhi.
5. he Chief I'blic Prosecutor, North-East District, Karkardooma Courts, Delhi.
6 DI North-East Distriet. Ddhi

i1,,·k1rge. Lrn·k up. Knrkardooma Courts, Delhi.
8 !/APRO, Ti Hazari Courts/Karkardooma Courts, Delhi.
' is ere. Shahdara Har Association. Karkardooma, Delhi.
~i '."' l\'eb,:ik 1.:,:i11111iltL·c. Tis Hazari Courts/Karkardoo.1m~e1,~, Delhi.

I I I AYERS. .
12 l'S/i{utder to tl1,· 11nckrsigncd. (_, / ~ Lc::::.___,,___,

1
Principal District & Sessions Judg~ c../ ( •
North-East District, / -, / 1 21-
Karkardooma Courts, Delhi.




